
JIT'IEi1)A 13 

p 

Union, of India & Ors. 	 Respondent I1 

oc 	, , 	Advocate for the Respondent [s] 

Mr. P.F. Adhvaryu for R2 

THE HONBLE MR. A. S. SANGHAVI 	 MEMBER (J) 

THE HONBLE MR. G.C. SRJVASTAVA 	MEMBER (A) 

JuDoMN?r 

1 Whether Reporters of leal papers may be allowed to see the judgment? 

To be refeed to the Reporter or not? 

Whether their Irdships wish to see the fair copy of the judgment? 

Whether it needs to be circulated to other Benches of the Thbunal? 



Akshay Kumar Saxena. 
Deputy Conservator of Forests, 
Godhra, Panchmahal. 	 Applicant 

Advocate: Mr. P. B. Sharnia & Mr. S. Tripathy 

Versus 

The Union of India, Notice to be 
served through The Secretary, 
Government of India, Ministry of 
Eñironment and Forests and Wild Life, 

Parvavaran Bh.avan, 0.0. C), Complex, 
Lodi Road, New Delhi - 110 003. 

2. 	The State of Gujarat, Notice to be 
served through the Secretary to the 
Government of Gujarat, Forests and 
Environment Departments Sachivalay a, 
Gandhinagar. 	 = Respondents = 

Advocate: Mr. B. N. Doctor & Mr. P. F. Adhvaryu for R2 

ORAL ORDER 
O.A 290 of 1993 

Date: 11.09.2000 

Per HonbIe Shri. A. S. Sanghavi 	Member (J). 

Neither the applicant nor his advocate has remained 
- I 	* 	O.A. 1 	 * 	- 

present 	proceeded witfl thIs O 	it appears tflat they 

are not interested in proceeding with the O.A. 	Under the 

circumstances, the Q.A is dismissed. in default with no order as 

to costs. 

(0.0. Srivastava 
Member (A) 

(A.S. Sanghavi) 
Member (J) 

Mb 



( See Rule 114 ) 
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APPLTCANT (s) 
V E RSUs 

RES POE (s 
- --------------- 	- 
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Certified that the file is complee in all respects. 

............. .. Signature of S.o. (J) 	
Signature of Dealing Hans. 


